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Order dated the 18t March, 2011.
CORAM
THE HON'BLE MR.C.RMOHAPATRA, MEMBER (A)
AND
THE HON'BLE MR.A.K.PATNAIK, MEMBER (])

......

Having heard Learned Counsel for both sides,
without going to the merit of the matter this OA is
dismissed being without jurisdiction with liberty to the
applicant to approach before the appropriate Bench having
jurisdiction to entertain and decide the matter.

(A.K.PATNAIK) (C.R.Mééﬁﬁtﬁm/
dmn.)

Member (Judicial) Mem



